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!Presented on 27-2-1984) 

Business Advisory Conunittee held sitting on Monday, 27 February, 
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(12) Discussion on the Resolution seeking approval of 
the rccomn1endations contained in the Tenth 
Report of the Railway Convention, Committee, 
1980 presented to the House on 24 Febrnary, 1984, 

(13) Discussion and Voting on the Demands for 
Grants (Railways) for 1984-85, 

(14) Discussion and Vo'.ing on Supplementary Demands 
for Grants (Railways) for 1983-84, 

(l5) Discussion and Voting on Demands for Excess 
Grants (Railways) for 1981-82, 
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3, The Committee further recommend that in order to provide time for completion of UTgent financial business:--

(i) Half-an-hour discussions, discussions under Rule 193 or discussion" 
on No-Day-Yet Named Motions may be taken up at 6 P,M,; and 

(ii) normally not more than one ha1f·an-11our discussion, discussion 
under Rule 193 or discussion on No-Day-Yet Named Motion may 
be put down in a week till the disposal of financial business. 
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